
 

IN THE HIGH COURT OF ORISSA, 

CUTTACK        

Realisation of Court Fees received towards 

NOT READY Certified Copy Applications        

Date : 22.12.2021  

SL

. 

No

. 

Name of 

Applicant 
C.A.No. 

Date of 

Applicatio

n 

Case No. 

Cour

t 

Fee 

Typ

e 

Rejec

t 

Statu

s 

   

1 B.M.SARANGI 
59814/202

1 
22.12.2021 WP(C)/39917/2021 10 C 

    

2 B.M.SARANGI 
59815/202

1 
22.12.2021 WP(C)/39919/2021 10 C 

    

3 A DAS 
59817/202

1 
22.12.2021 WP(C)/16373/2021 5 U 

    

4 B.M.SARANGI 
59818/202

1 
22.12.2021 WP(C)/39920/2021 10 C 

    

5 SASIKELA DAS 
59819/202

1 
22.12.2021 WP(C)/22478/2021 4 U 

    

6 B.M.SARANGI 
59821/202

1 
22.12.2021 WP(C)/39925/2021 10 C 

    

7 SASIKELA DAS 
59823/202

1 
22.12.2021 WP(C)/22491/2021 5 U 

    

8 SASIKELA DAS 
59827/202

1 
22.12.2021 WP(C)/22489/2021 5 U 

    

9 
SARAT KUMAR 

MOHANTY 

59828/202

1 
22.12.2021 CONTC/7423/2021 10 C 

    

10 B BAISAKHI 
59836/202

1 
22.12.2021 WP(C)/3296/2006 5 U 

    

11 A. KALASH 
59837/202

1 
22.12.2021 CONTC/7460/2021 10 C 

    

12 P.K.NAYAK 
59839/202

1 
22.12.2021 WPC(OA)/444/2004 10 C 

    

13 V.R.BEHERA 
59842/202

1 
22.12.2021 TRP(C)/413/2021 10 C 

    

14 J.R. NAYAK 
59849/202

1 
22.12.2021 WP(C)/39334/2021 10 C 

    

15 M.R.ROUTRAY 
59855/202

1 
22.12.2021 WP(C)/39628/2021 10 C 

    

16 M.R.ROUTRAY 
59857/202

1 
22.12.2021 WP(C)/39526/2021 10 C 

    

17 M.R.ROUTRAY 
59858/202

1 
22.12.2021 WP(C)/39314/2021 10 C 

    



18 A.K.ROUT 
59859/202

1 
22.12.2021 WP(C)/39634/2021 10 C 

    

19 A.K.ROUT 
59860/202

1 
22.12.2021 WP(C)/39634/2021 10 C 

    

20 M.R.ROUTRAY 
59861/202

1 
22.12.2021 WP(C)/39411/2021 10 C 

    

21 M.R.ROUTRAY 
59862/202

1 
22.12.2021 WP(C)/39311/2021 10 C 

    

22 P.K.JENA 
59867/202

1 
22.12.2021 WP(C)/36952/2021 10 C 

    

23 D.BEHERA 
59870/202

1 
22.12.2021 WP(C)/38267/2021 10 C 

    

24 J.R.NAYAK 
59872/202

1 
22.12.2021 WP(C)/39340/2021 10 C 

    

25 A.B.MALLICK 
59876/202

1 
22.12.2021 WP(C)/39434/2021 10 C 

    

26 S.B.UDGATA 
59879/202

1 
22.12.2021 WP(C)/40090/2021 10 C 

    

27 A.B.MALLICK 
59883/202

1 
22.12.2021 WP(C)/39438/2021 10 C 

    

28 
JYOTI RANJAN 

NAYAK 

59886/202

1 
22.12.2021 WP(C)/12327/2003 5 U 

    

29 B. K. DALEI 
59889/202

1 
22.12.2021 WPC(OA)/1109/2019 10 C 

    

30 APARESH BHOI 
59890/202

1 
22.12.2021 WP(C)/39504/2021 10 C 

    

31 APARESH BHOI 
59892/202

1 
22.12.2021 WP(C)/39504/2021 10 C 

    

32 
M. R. 

ROUTRAY 

59895/202

1 
22.12.2021 WP(C)/38358/2021 10 C 

    

33 N.C.SINHA 
59897/202

1 
22.12.2021 CONTC/7420/2021 10 C 

    

34 P. K. NAYAK 
59898/202

1 
22.12.2021 WPC(OAC)/1086/2004 10 C 

    

35 
DEBENDRA 

BEHERA 

59904/202

1 
22.12.2021 WP(C)/38266/2021 10 C 

    

36 R.C.MUDULI 
59906/202

1 
22.12.2021 WP(C)/39696/2021 10 C 

    

37 R. K. BARIK 
59908/202

1 
22.12.2021 WP(C)/39556/2021 10 C 

    

38 
SATYABRATA 

DAS 

59912/202

1 
22.12.2021 WP(C)/34404/2021 10 C 

    

39 M. R. SAHOO 
59914/202

1 
22.12.2021 WP(C)/38084/2021 10 C 

    

40 M.R.SAHOO 
59915/202

1 
22.12.2021 WP(C)/39414/2021 10 C 

    

41 B.D.BISWAL 59916/202 22.12.2021 WP(C)/38893/2021 10 C 
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42 N R PANDA 
59917/202

1 
22.12.2021 CRLA/356/2012 5 U 

    

43 P.K.MOHANTY 
59919/202

1 
22.12.2021 WP(C)/38542/2021 10 C 

    

44 
P.K. 

MAHAPATRA 

59920/202

1 
22.12.2021 WP(C)/38542/2021 10 C 

    

45 P. K. JENA 
59923/202

1 
22.12.2021 BLAPL/8037/2020 5 U 

    

46 L. SWAIN 
59925/202

1 
22.12.2021 WP(C)/14102/2019 5 U 

    

47 N R PANDA 
59926/202

1 
22.12.2021 CRLA/356/2012 5 U 

    

48 A.K.MOHANTY 
59929/202

1 
22.12.2021 CRLA/737/2021 10 C 

    

49 P K JENA 
59932/202

1 
22.12.2021 WP(C)/27734/2021 5 U 

    

50 N R PANDA 
59934/202

1 
22.12.2021 CRLA/356/2012 5 U 

    

51 N R PANDA 
59937/202

1 
22.12.2021 CRLA/356/2012 5 U 

    

52 D.K. SAHU 
59940/202

1 
22.12.2021 WP(C)/7235/2021 10 C 

    

53 C R NAYAK 
59943/202

1 
22.12.2021 CMP/802/2019 5 U 

    

54 G.ROUT 
59947/202

1 
22.12.2021 WA/927/2021 10 C 

    

55 P.C.DAS 
59953/202

1 
22.12.2021 CRLMC/963/2020 10 C 

    

56 P.K.BARIK 
59957/202

1 
22.12.2021 CRLMC/1521/2021 10 C 

    

57 S.K.SINGH 
59962/202

1 
22.12.2021 CRLMC/2694/2021 10 C 

    

58 
P.K.MOHAPATR

A 

59969/202

1 
22.12.2021 CRLMC/1260/2020 10 C 

    

59 J MOHAPATRA 
59970/202

1 
22.12.2021 CRLREV/690/2008 5 U 

    

60 
D. D. 

MOHANTY 

59972/202

1 
22.12.2021 WP(C)/39814/2021 10 C 

    

61 
YASHOBANTA 

DAS 

59973/202

1 
22.12.2021 CRLMC/1616/2021 10 C 

    

62 
D. D. 

MOHANTY 

59974/202

1 
22.12.2021 WP(C)/39915/2021 10 C 

    

63 L D PANDA 
59975/202

1 
22.12.2021 CONTC/6873/2021 7 U 

    

64 M. R. SAHOO 
59976/202

1 
22.12.2021 WP(C)/26415/2017 10 C 

    



65 
SAROJ KUMAR 

DASH 

59984/202

1 
22.12.2021 WP(C)/11427/2020 10 C 

    

66 B SAMTARAY 
59985/202

1 
22.12.2021 ABLAPL/14032/2017 5 U 

    

67 DILLIP SAMAL 
59987/202

1 
22.12.2021 WP(C)/24088/2021 10 C 

    

68 S K NAYAK 
59988/202

1 
22.12.2021 WP(C)/3710/2006 10 U 

    

69 P.K.JENA 
59989/202

1 
22.12.2021 CRLMC/959/2021 10 C 

    

70 
D. D. 

MOHANTY 

59990/202

1 
22.12.2021 WP(C)/39905/2021 10 C 

    

71 
MANOJ KUMAR 

MOHANTY 

59993/202

1 
22.12.2021 WP(C)/23756/2019 10 C 

    

72 C. K. ROUT 
59996/202

1 
22.12.2021 CONTC/5434/2021 10 C 

    

73 D SWAIN 
59997/202

1 
22.12.2021 OJC/5506/1996 5 U 

    

74 C. K. ROUT 
59998/202

1 
22.12.2021 CONTC/5435/2021 10 C 

    

75 C. K. ROUT 
60000/202

1 
22.12.2021 CONTC/5436/2021 10 C 

    

76 C. K. ROUT 
60001/202

1 
22.12.2021 CONTC/5437/2021 10 C 

    

77 C. K. ROUT 
60002/202

1 
22.12.2021 CONTC/5438/2021 10 C 

    

78 H.S. PAIKRAY 
60003/202

1 
22.12.2021 CRLMC/2626/2021 10 C 

    

79 C. K. ROUT 
60004/202

1 
22.12.2021 CONTC/5439/2021 10 C 

    

80 C. K. ROUT 
60005/202

1 
22.12.2021 CONTC/5440/2021 10 C 

    

81 C. K. ROUT 
60007/202

1 
22.12.2021 CONTC/5441/2021 10 C 

    

82 R K MOHANTY 
60008/202

1 
22.12.2021 WP(C)/33/2007 5 U 

    

83 P K MISHRA 
60009/202

1 
22.12.2021 FA/230/1979 5 U 

    

84 S MOHANTY 
60010/202

1 
22.12.2021 WP(C)/15552/2006 5 U 

    

85 N SAHOO 
60012/202

1 
22.12.2021 ABLAPL/9066/2021 4 U 

    

86 S.DASH 
60015/202

1 
22.12.2021 WP(C)/35433/2021 10 C 

    

87 

PABITRA 

KUMAR 

MOHANTY 

60016/202

1 
22.12.2021 BLAPL/8934/2021 10 C 

    



88 
JAGANNATH 

KAMILA 

60018/202

1 
22.12.2021 BLAPL/9419/2021 10 C 

    

89 S.DASH 
60019/202

1 
22.12.2021 WP(C)/35430/2021 10 C 

    

90 S.DASH 
60021/202

1 
22.12.2021 WP(C)/35426/2021 10 C 

    

91 J.K.MISHRA 
60024/202

1 
22.12.2021 WP(C)/39456/2021 10 C 

    

92 A.K.NAYAK 
60025/202

1 
22.12.2021 WP(C)/38457/2021 10 C 

    

93 J.K.MISHRA 
60032/202

1 
22.12.2021 WP(C)/39455/2021 10 C 

    

94 
LOKANATH 

DASH 

60034/202

1 
22.12.2021 BLAPL/9402/2021 10 C 

    

95 J.K.MISHRA 
60036/202

1 
22.12.2021 WP(C)/39453/2021 10 C 

    

96 P. DASH 
60037/202

1 
22.12.2021 CRLMC/2391/2016 10 C 

    

97 K. C. RATH 
60038/202

1 
22.12.2021 CRLMC/2391/2016 10 C 

    

98 J.K.MISHRA 
60039/202

1 
22.12.2021 WP(C)/39452/2021 10 C 

    

99 H.S.PANDA 
60041/202

1 
22.12.2021 WP(C)/37039/2021 10 C 

    

100 
LOKANATH 

SAHOO 

60044/202

1 
22.12.2021 WP(C)/22692/2020 10 C 

    

101 
BALARAM 

SINGH 

60053/202

1 
22.12.2021 BLAPL/5963/2020 5 U 

    

102 S.J.MOHANTY 
60054/202

1 
22.12.2021 WP(C)/37737/2021 10 C 

    

103 S K SAHOO 
60056/202

1 
22.12.2021 

CONTC(CPC)/435/201

6 
5 U 

    

104 S K SAHOO 
60057/202

1 
22.12.2021 

CONTC(CPC)/433/201

6 
5 U 

    

105 H.JENA 
60058/202

1 
22.12.2021 ARBA/22/2018 10 C 

    

106 G R PATRA 
60059/202

1 
22.12.2021 ABLAPL/10944/2021 5 U 

    

107 G R PATRA 
60061/202

1 
22.12.2021 CONTC/2565/2021 5 U 

    

108 S.ROUT 
60062/202

1 
22.12.2021 CRLMP/2261/2021 10 C 

    

109 B K NAHARANA 
60063/202

1 
22.12.2021 CONTC/7350/2021 10 C 

    

110 S K BEHERA 
60064/202

1 
22.12.2021 WP(C)/29284/2011 5 U 

    

111 B.BEHERA 60065/202 22.12.2021 CRLMP/2267/2021 10 C 
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112 S K BEHERA 
60066/202

1 
22.12.2021 WP(C)/29283/2011 5 U 

    

113 B.TRIPATY 
60067/202

1 
22.12.2021 CRLMP/2303/2021 10 C 

    

114 B K PANDA 
60068/202

1 
22.12.2021 STREV/77/2009 5 U 

    

115 
B. K. 

MAHARANA 

60069/202

1 
22.12.2021 CONTC/7349/2021 10 C 

    

116 B.TRIPATY 
60070/202

1 
22.12.2021 CRLMP/2305/2021 10 C 

    

117 B K PANDA 
60071/202

1 
22.12.2021 STREV/350/2008 5 U 

    

118 
B.N.SATAPATH

Y 

60072/202

1 
22.12.2021 CRLMP/1404/2021 10 C 

    

119 R SETHY 
60074/202

1 
22.12.2021 CONTC/5976/2021 5 U 

    

120 B.MOHANTY 
60075/202

1 
22.12.2021 WP(C)/38553/2021 10 C 

    

121 
N R 

SAMANTARAY 

60076/202

1 
22.12.2021 ABLAPL/256/2021 5 U 

    

122 B.MOHANTY 
60078/202

1 
22.12.2021 WP(C)/38559/2021 10 C 

    

123 B.MOHANTY 
60080/202

1 
22.12.2021 WP(C)/38561/2021 10 C 

    

124 S. K. RATH 
60081/202

1 
22.12.2021 WP(C)/39982/2021 10 C 

    

125 B.DAS 
60084/202

1 
22.12.2021 WP(C)/39968/2021 10 C 

    

126 R K BARIK 
60085/202

1 
22.12.2021 RSA/287/2011 5 U 

    

127 P N NAYAK 
60086/202

1 
22.12.2021 WPC(OAC)/858/2004 1 O 

    

128 P N NAYAK 
60087/202

1 
22.12.2021 WP(C)/3687/2002 1 O 

    

129 S SATAPATHY 
60088/202

1 
22.12.2021 CRLMP/416/2019 5 U 

    

130 B K LENKA 
60089/202

1 
22.12.2021 CONTC/6293/2021 5 U 

    

131 B.K.MOHARANA 
60095/202

1 
22.12.2021 CONTC/7353/2021 10 C 

    

132 
B. K. 

MOHARANA 

60096/202

1 
22.12.2021 CONTC/7352/2021 10 C 

    

133 B.K.MOHARANA 
60097/202

1 
22.12.2021 CONTC/7354/2021 10 C 

    

134 
B. K. 

MOHARANA 

60098/202

1 
22.12.2021 CONTC/7351/2021 10 C 

    



135 
AISHWARYA 

DASH 

60100/202

1 
22.12.2021 WP(C)/10041/2015 5 U 

    

136 UDAY KUMAR 
60102/202

1 
22.12.2021 WP(C)/31064/2021 5 U 

    

137 S.C.PANI 
60104/202

1 
22.12.2021 WP(C)/39528/2021 10 C 

    

138 P K SWAIN 
60108/202

1 
22.12.2021 BLAPL/3870/2020 5 U 

    

139 C R NAYAK 
60110/202

1 
22.12.2021 CRLMC/2826/2017 5 U 

    

140 S.K.NAYAK 
60111/202

1 
22.12.2021 WP(C)/21729/2021 10 C 

    

141 C R NAYAK 
60112/202

1 
22.12.2021 CRLMC/2826/2017 5 U 

    

142 S RATH 
60113/202

1 
22.12.2021 ABLAPL/10644/2021 5 U 

    

143 R K MOHANTY 
60114/202

1 
22.12.2021 ARBP/8/2015 5 U 

    

144 S GANTAYAT 
60115/202

1 
22.12.2021 WP(C)/38223/2021 5 U 

    

145 R BEHERA 
60116/202

1 
22.12.2021 WP(C)/11441/2021 5 U 

    

146 S K DHAL 
60117/202

1 
22.12.2021 WP(C)/5908/2008 10 U 

    

147 BARSHA NAYAK 
60118/202

1 
22.12.2021 BLAPL/2574/2021 10 C 

    

148 A. KALASH 
60121/202

1 
22.12.2021 BLAPL/9049/2020 10 C 

    

149 P. K. RATH 
60127/202

1 
22.12.2021 OJC/2460/1990 10 U 

    

150 P. K. RATH 
60129/202

1 
22.12.2021 OJC/2435/1990 10 U 

    

151 S.K.SINGH 
60130/202

1 
22.12.2021 ABLAPL/15329/2021 10 C 

    

152 R. K. BARIK 
60140/202

1 
22.12.2021 ABLAPL/12448/2021 10 C 

    

153 I. PANDA 
60142/202

1 
22.12.2021 ABLAPL/12513/2021 10 C 

    

154 A. KALASH 
60143/202

1 
22.12.2021 ABLAPL/15199/2021 10 C 

    

155 P. K. MISHRA 
60149/202

1 
22.12.2021 ABLAPL/10492/2021 10 C 

    

156 
JYOTI RANJAN 

NAYAK 

60150/202

1 
22.12.2021 ABLAPL/11030/2021 10 C 

    

157 M. R. DASH 
60152/202

1 
22.12.2021 ABLAPL/11866/2021 10 C 

    

158 S. C. 60156/202 22.12.2021 ABLAPL/10687/2021 10 C 
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159 D. K. SAHU 
60161/202

1 
22.12.2021 ABLAPL/15201/2021 10 C 

    

160 
BIJAYA KUMAR 

ROUTRAY 

60162/202

1 
22.12.2021 ABLAPL/15209/2021 10 C 

    

161 
TUSHAR KANTA 

NAYAK 

60164/202

1 
22.12.2021 ABLAPL/15215/2021 10 C 

    

162 
JYOTI RANJAN 

NAYAK 

60167/202

1 
22.12.2021 CRLMC/2965/2015 10 C 

    

163 S.BARIK 
60180/202

1 
22.12.2021 ABLAPL/15269/2021 10 C 

    

164 B.M.SARANGI 
60183/202

1 
22.12.2021 ABLAPL/14961/2021 10 C 

    

165 B.N.SAHU 
60192/202

1 
22.12.2021 ABLAPL/15264/2021 10 C 

    

166 
R.K.PATANAYA

K 

60197/202

1 
22.12.2021 CRLA/265/2021 10 C 

    

167 SARAT DASH 
60202/202

1 
22.12.2021 FAO/253/2021 10 C 

    

168 K.C.SWAIN 
60203/202

1 
22.12.2021 FAO/253/2021 10 C 

    

169 S.SWAIN 
60204/202

1 
22.12.2021 FAO/201/2021 10 C 

    

170 S.D.JENA 
60205/202

1 
22.12.2021 FAO/244/2021 10 C 

    

171 S.SWAIN 
60206/202

1 
22.12.2021 FAO/253/2021 10 C 

    

172 K.C.SWAIN 
60207/202

1 
22.12.2021 FAO/253/2021 10 C 

    

173 S.SWAIN 
60208/202

1 
22.12.2021 FAO/244/2021 10 C 

    

174 H.JENA 
60210/202

1 
22.12.2021 RSA/96/2016 10 C 

    

175 B.K.MOHARANA 
60211/202

1 
22.12.2021 MACA/996/2009 10 C 

    

176 K.C.SWAIN 
60212/202

1 
22.12.2021 MACA/996/2009 10 C 

    

177 A.K. BARIK 
60213/202

1 
22.12.2021 MACA/1096/2016 10 C 

    

178 A.K. BARIK 
60216/202

1 
22.12.2021 MACA/1420/2016 10 C 

    

179 P.K.MOHANTY 
60217/202

1 
22.12.2021 MACA/626/2009 10 C 

    

180 
SUJIT 

SATAPATHY 

60219/202

1 
22.12.2021 MACA/626/2009 10 C 

    

181 R.DAS 
60220/202

1 
22.12.2021 MACA/630/2011 10 C 

    



182 P.K.PARIDA 
60222/202

1 
22.12.2021 MACA/630/2011 10 C 

    

183 P.K.MISHRA 
60223/202

1 
22.12.2021 MACA/989/2009 10 C 

    

184 P.K.PARIDA 
60224/202

1 
22.12.2021 MACA/989/2009 10 C 

    

185 R.K.MAHABHOI 
60226/202

1 
22.12.2021 MACA/141/2016 10 C 

    

186 M.BARAL 
60228/202

1 
22.12.2021 RVWPET/150/2017 10 C 

    

187 P.NAYAK 
60229/202

1 
22.12.2021 RVWPET/150/2017 10 C 

    

188 M.R.MALLA 
60230/202

1 
22.12.2021 OJC/1016/1997 10 C 

    

189 M.K.RATH 
60231/202

1 
22.12.2021 CONTC/1810/2021 10 C 

    

190 G.C.BARIK 
60232/202

1 
22.12.2021 CONTC/1377/2019 10 C 

    

191 A.P. SAHOO 
60233/202

1 
22.12.2021 CONTC(CPC)/34/2015 10 C 

    

192 L.D.PANDA 
60234/202

1 
22.12.2021 CONTC(CP)/443/2015 10 C 

    

193 A.R.MISHRA 
60235/202

1 
22.12.2021 WP(C)/38262/2021 10 C 

    

194 J.R. NAYAK 
60240/202

1 
22.12.2021 CRLMC/1968/2018 10 C 

    

195 M.K.MOHANTY 
60242/202

1 
22.12.2021 CRLREV/851/2019 10 C 

    

196 S.K.MISHRA 
60255/202

1 
22.12.2021 ABLAPL/12453/2021 10 C 

    

197 K. C. LENKA 
60257/202

1 
22.12.2021 WP(C)/38069/2021 10 C 

    

198 J. C. BARAL 
60258/202

1 
22.12.2021 WP(C)/39712/2021 10 C 

    

199 B. M. BHUYAN 
60260/202

1 
22.12.2021 CONTC/2095/2019 10 C 

    

200 L.D.PANDA 
60261/202

1 
22.12.2021 CONTC(CP)/142/2018 10 C 

    

201 L.D.PANDA 
60262/202

1 
22.12.2021 CONTC(CP)/32/2018 10 C 

    

202 K.K.NATH 
60264/202

1 
22.12.2021 WP(C)/39609/2021 10 C 

    

203 D K MALLICK 
60269/202

1 
22.12.2021 WP(C)/10638/2014 5 U 

    

204 D K MALLICK 
60270/202

1 
22.12.2021 WP(C)/11277/2014 5 U 

    

205 P.K. MISHRA 60271/202 22.12.2021 CRLMP/1415/2021 4 U 
    



1 

206 C.R.KAR 
60272/202

1 
22.12.2021 WPC(OAC)/458/2003 5 U 

    

207 
SUVENDU 

BARIK 

60273/202

1 
22.12.2021 CRLMC/2063/2017 5 U 

    

208 
SUVENDU 

BARIK 

60274/202

1 
22.12.2021 CRLMC/58/2005 5 U 

    

209 
SUVENDU 

BARIK 

60275/202

1 
22.12.2021 TRPCRL/20/2014 5 U 

    

210 B.R.MOHANTY 
60276/202

1 
22.12.2021 OJC/1238/2001 5 U 

    

211 D K MALLICK 
60277/202

1 
22.12.2021 WP(C)/7297/2018 5 U 

    

212 N.ROUT 
60278/202

1 
22.12.2021 WP(C)/32511/2021 5 U 

    

213 M PATI 
60279/202

1 
22.12.2021 WP(C)/32984/2021 10 U 

    

214 D K SAHU 
60280/202

1 
22.12.2021 WP(C)/35819/2021 5 U 

    

215 S AGARWAL 
60283/202

1 
22.12.2021 ABLAPL/14276/2021 5 U 

    

216 B D SAHU 
60285/202

1 
22.12.2021 CRP/10/2016 5 U 

    

217 B D SAHU 
60287/202

1 
22.12.2021 CRP/11/2016 5 U 

    

218 A PATI 
60288/202

1 
22.12.2021 OJC/1020/1991 5 U 

    

    
Total  1861 

     

N I C 

  

 


